FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
THREE LEAF FOODS PRIVATE LIMITED

Sr.No. | Particulars Details
1. Name of corporate debtor Three Leaf Foods Private Limited
2. Date of incorporation of corporate debtor 14th November 2009
3. Authority under which corporate debtor is Registrar of Companies- Mumbai
incorporated / registered
. - 15400MH2009PTC19707
4. Corporate Identity No. / Limited Liability U15400 009PTC197070
Identification No.of corporate debtor
5. . . . Shop No 04, First Floor Tapadia Cine Market, N-1,
Address of the registered office and principal Cicdo Aurangabad Aurangabad MH 431003 In
office (if any) ofcorporate debtor
6. Date of closure of Insolvency Resolution 24 January 2024
Process
7. Liquidation commencement date of corporate | 26 September 2024
debtor (Order received on 03 October 2024)
8. Name and registration number of the Name: Aegis Resolution Services Private Limited
insolvency professional acting as liquidator
IBBI/IPE-0118/IPA-1/2022-23/50041
. - Address: 106, 1st Floor, Kanakia Atrium 2, Cross
9. _ -l ] . ]
Ad(_:iress and_e mail of the liquidator, as Road A, Behind Courtyard Marriott, Chakala,
registered with the Board Andheri East, Mumbai — 400093
Email Id: avil@caavil.com
. Address: 106, 1st Floor, Kanakia Atrium 2, Cross
10. - 1 1 3
Address and e-mail to be used for Road A, Behind Courtyard Marriott, Chakala,
correspondence with the liquidator Andheri East, Mumbai — 400093
Email 1d: ip.siddhantagrawal@gmail.com
11. Last date for submission of claims 02 November 2024

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has orderedthe commencement
of liquidation of the Three Leaf Foods Private Limited on 26 September 2024.

The stakeholders of Three Leaf Foods Private Limited are hereby called upon to submit their claims with proof
on or before 02 November 2024, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors may submit
the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Date: 05 October 2024
Place: Mumbai

Aegis Resolution Services Private Limited

through authorized signatory Siddhant Vinod Agrawal
As Liquidator of Three Leaf Foods Private Limited
Registration No. IBBI/IPE-0118/IPA-1/2022-23/50041
Authorization for Assignment valid till 30th June 2025
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= Road crashin UP
- leaves 10 dead;

ex gratia for kin

Mireapar; Ten people were
lled and three injured when s
eollided with a tractor
¢ earrying Whonrers (n
llle strlet early Friday police
r—=saicl,

The incidend ook place
ol tamon G T Bosd betwe

Will Call For
Reconstruction
If Action Taken

Against Its Order

ACTED AS PER LaW

=0 Kachhuwan and Mirzami-
il s 0 the Mimmpar-var

Super e

pur) Abhinan-

New Delhi: Supreme Court
an Friday refused to ardor
ztatus quo on the allegod i1
logal  demalition  drive
gaing! properties of Mus-
lims, including a century-
old mosque and dargal
near Somnath  tomple
Prrabhoe Patan, as the Guia.
rat govt eand it acted az pos
law 0 Temave enernack-
ety on gov Tand abidting
the seashore,

A Muzlim crganisatiorn,
‘Surnmast Paini Mualim Jo-
mwat’, through sonlar advo.
cato Sanjay Hogde, aliogod

ng 13 labwmr-. n\)'o Bre re-
© Zturning
Zwork 0 Bhadon] district, was
<hit Crean behind by the track
S=that hadgoneout of the driver's
Zeontrol,” the SPenid,
= "Of the 13 injiirec, W died
= —=while the three ot hers were ta
Zken 1o the hospital at the 11T
=BHU, where thelr condition is
fa—=stated o be normal,” the oificer
“saidl,
President Droupndi Mur
=_-mu, Prime Minister Narendra
" Spiodi and Otar Pradesh chiet

ol il wistliat
was i breach of the 5C's
Bep 17 omnibos divection
that “therechallbe no demo-
litiom anywhore acrese the
couniry  withoat  sseking
Teavpal {ienour”

Terming the caim as
Lacious and mislead-
ing". salizitor general Tosh-
ar Malia on boball of Guia
ratsaid the demolition drive
was carried oat SEFietly n
Bconlance with Bw 1o re-
muve  encroachuents  on
gort lanvd abutting the Prab-
Bina Patan seashore. Ile sadd
perecedings o romoval of
OIS (0 e

Tnlsier Yozl Adianatl e
chrledd the loss of lives in the ac-
e
Prime Ministor Modi also |
= _sannounead a compensstion of
o lakh o pach for the kin of
e theceaserd and Rs 50,000 (9
o “thuse injured
@ - adityanathalse announced
Za similar eompensation far the
_, ckinof the deceased. A case has
~i—=heen regstered at the Kachha-
an police starinn @nd further
Slegal wrocesdings e under
nandanadded. #n

T
E CENTRAL RAILWAY
| NOTIGE INVITING FOR E-TENDER |

Sr. Divisinnsl Matadial Mansgar,
14— Pure mitor E-Tandar Motics Wo.

Ihat th v

was carried eul mothe wee
hours of Bep 26 0 raze nine
religivus strostures, includ
Ing meeques dargahs
nlong

vL

maniEn o, with
Termes of 45 e %
The organisation sought
Initiation of contempl pro-
ceedings againa: LAS affieos

Anlinln's mothor was

Iiee o

iMIRI:BInDKzBMDnWIu: Injuries prima G Lok

=\ Man-pawer Hiring cf atiendans. ‘WLI_J{;“;CE‘::[ ot i
o " 8 Mol Cate & Time h L i B AEND)
== = il Ankola (77} was found in ber

Cisubmission: 15.10.2024 Lp-io
{7120 AN. For detals Vst weosie
[ —=www.iraps.govin

flat on Prabhat Hoad 0 Deee
s Gymkhanaarea, the ol

Rajeshy Munjhu for carrying

in sotzlbearing
wias eccorded (o all affecied
persors. “The encroached
aren 8 just B metres from
Somnath temple ond abuie
the geashoes, which iz awa.
Bor by hesald

When Hegde repeatedly
sought & stay on the demeli-
thon drive or maintenance
of stptne guoof the existing

ciol said. “The meident came
to light after her mwid cama
to the flat and then albried
relatives sfternome ansamT-
el the dine: hesall

“When the door wis
opened, the woman wos
found dead with her thront
slit, Prima Facie, it looks like
the muries are self-nficted
HRwever we dre probing the

SC nixes status quo on
demolltlons in Somnath

properties, Mehin told a

bench of Justices B R Gavai
and KV Vissanathan that
Gujarat govt wil ke a g
LDl response W each and
everyallegation. Mehiasaid
the petitioner has sup

preased the fact that same of
the afforted persone had
mared Gujarat HC s thotr
i i i LiLh

Tln_ e h said thonghit
had  banmod  demalition
drives, it had exomptoed ro.
TRl OF  MIErSaThInen s,
unauthorised CONSHIG,
tions in “any public place
suchadroad, streed, footpath
ahuttingrailway line ar any
river hady o wator hodies
and also 0 cases whem
Lhere i ar erder for demoll
tion made by acouriof Taw™,
e continuwed opress
[orstatus quo an theares un
dor derolition deive. With
0 IEEUEnE ROteo 100
vt on the confempl >
Sthom, the bench: sald. “IF we
that they are In cone
tempt of 8C Sep 17 ordey,
we will erdorstaine gusanto
{reeoratructionn of  the
structires as they existed
privr to demelition).” The
Supreme Cowrl posted
matter for further
an Oet15.

Salil Ankola’s mother found dead

Pune: Former cricheter Salil
foind

case from all mples” said
deputy comntissinner of po
lice jzone Iy Sandip Singh

Gl She was suffering from
some mental aillment, Gl
andrlend,

Salil Anisols played one
Test and 20 ODIe bat
1560 and L0647, Thy
um owter later
Mmsand TV sevials. i
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AGSR Zetra conduclr and exdstng suspension Womer wih 30° Gut
| point Iowers of 220KV Kandeigaon-ONGC- Viebagad- Topwort
DVC Fnie undier juriadicsen of EHV (D8M) Parvel & Mahad divisions
| and Haight raising by row D/C narrow bass lewer from Loc Ne. €37
o 847 in Vichumbe & New Pasvel sroa of 220KV

of EHY|

THE KODOLI URBAN CO-OP. BANK LTD KODOLI

HEAD OTICE-AT MOST, KODCL)
TELNO,

4E,224543,
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| i0aM| Dhvison Panvel undar EHV (D&M) Circle, Parwal”

=| Cost: Re. 42 87 51 BOG/- Tander Faes - Rs. 25 000)-+ GST.
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IT, FINANCE AND ENGINEERING ARE IN LEAD y
AS CORPORATE TRAVEL QOMN I’\ COUNTRY |:
With organisatioas accepting hybiid way of "g
working, new trends ame emerging in the besiness -
Traned with blaisure (a portma of =z
husingss & lesura), workeations .\ndl‘uxnp luggers = 2
bacnming buzzwaords i the corporate travel workl. 3
Corporate travel pxpenses axceedod pro-pandsmic = l;
numbers last March, as per a survey :
WHO IS TRAVELLING WHERE ARE THEY
FOR WORK? TRAVELLING TO?
o thrse sectons in Indfla’s » Mumbai, Dethi NG
corprrate fraved rarke: and Bergainy reain
o the most papular
ﬂ Eariing, | tyiieiness travel =
i rance | destinations =3
3 \nsurance | = ks sushas e
T2, 1o e, 2
— Shubaneswar and =
o Enginzering Luclmnwweemerqh? FREQUENCY 7S  Amnualtravel An anaysis of T
R S ) S £ 10
her Sec 2wl ol ar i & o » n
g3, pharm, diversified, metas, ;LT:?EM; us, { Sr]:;'!: e SFIQ,\";J;.'“ rl‘m;jurlmfwd =%
}HLLdﬂﬂllthm!ecnw.’h’ uK;m,d E p— th up 0. with it travel oxoencos
L. freestsnoii roel | Sl | 3% epancents afthe ) of mara han z
. spendotlop 100 s | T RGOSR sveysadtey el 25() 5000 aswirs | g
'- Seopao | ERINEL i | o =
s | S N
i \Ih:me Hhe 33% trawed nace o § travel market. The werall ravel | = e
Ml East MONE A year on markeein nfals sottoroaeh | = °°
ntemational business \ 47 billion —menrs sy =
=8
L] '] nE
Med admissions row: CET ~ IIT-Guwahati -
. to host India -
u -
cell warns of legal action  international -
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Muombai: Many moedical
aEplrants whi wara aliotied
sunts n privane medlealand
dental colleges in the state
were tarnied away on Thures-
day This scearred a day aft
tor thele agenezmion wrole
o tho gowt staeing that they
wonld T sralling admis-
sivns ai their level, The sta-
te's medieal education de-

| partmyent hoa called for an

urgent meoting oo Friday o
comuines (o asenckation
members 10 withiraw thelr
nothe and resume G ad-
ntssion process. The staie's
CET call also issuei o grne-
ral notise o colleges, thren-
toning them with legal ae
ten I ey ¢ nat comploin
the i ission process Aro-
une 5 Kmedical arddental
students sve o the fay for
admbss the second

STATE HAS 23 PUTMED COLLEGES

Number of private
medical colleges 0
in Maharashia

5215 In Mmese colleces
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New Dethl: The tendh edlilon
of the India Intertational S
enee Festival (ST will beheld -

"G uwahnti from Nov 30 o
ransforming India in-
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%

¥if, stating that they mrogtal.
ling the prooess & (helr i
mands on the pending feers
unbursements from thegovi
arenotbmet, Since (ei2wasa
public haliday, emost stu
ot woat L thelr respoeti
v afiomed  colioges
SUCLEE Enedr

nkap, fasueda notiee: mmn]u

Hoewea, alleodlogas arnin.
Ineted to eomplete the ad-
mssion Dmas of allotted
carulidates a - the sche-
dule, fafling \\]u ich legal ac-
thon ns per the proviaions in
the Maharnshiva Unaided
Private Provioss ional inst .
s Act, 2003, willbe Irilifa.
teil il the coneerved colle-
geawill be » mnetded 1o
MUHE for Further acti

e, seiance s technology
mstErd frendrasingh on Fri-

FIRST TIME IN NE
day snid the Lithodition of the =

festival in the northesst will

becoming a hub e scientific
and technological innovetion.
'IT-Guwshati i nod onl
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POSSESSION NOTICE
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“v .lndumiml oy the Mmml ll'iﬂ( of DRI Daok Lid. Urder the Sscurtzation and Tosonstustiaon. of Finensind Asasta ond
Lrity

wha wish te participate can downioad the tender document from the
websitz gem.pov.in from 05.10.2024 03.00 PM cnwards.

Importart Dates:

a) Pre-bid meating date: 11102024 11:00 AM,

b} Lasl Date & Tima for Subrmission of Technical Bid 28102024,
400 PN

on Muscat-bound
Al flight, flyers
evacuated
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FOR THE ATTENTION OF THE STAKEHOLDERS OF
THREE LEAF FOODS PRIVATE LIMITED
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TEMDER NOTICE NO: 10 of H54-2005
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- Dete of sabe of terdar docuront lrom O3D072024 0t 17,00 hours arwarcs to 1041072024 e 17,00 haurs,

« Last doto of cubmission & 10/103024 2t 17.00 haurs
+ Owling Pre-bid meedng is amangad on 08/1072024 st 12 00 hours.

Detais can De viewed on hApsafmsrc.maharashira.gov.in’ end the AFP Tends: Documend can D2
hiips.fmahotencens. gouin/
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MAHARASHTRA ENERGY DEVELOPMENT AGENCY (MEDA)
MLt

END E R N D'I" ICE

are invited from Sulnr Fencng System'Equipment Manuisciurens / Integrators those
equipment's oe fested & validated as pertechrical specificotonal MEDA and BIS norma 15302~
. normi for Dosign, Fabrication, Testing, Supply & Distrbution of Salar Fancing
Syslam SH & (with Sciar Powerad Enamyizec) i pravent he ertry of variaus animals inlo e
farms & to avoid destruciion of e fannas crops froms anlmeds ar \rdl'u.ls \dlmm"ﬂlvalmﬂ

1 AA4R:
wawmakaua cem

ddrctd.._ Pradban

ElRRh auihezey sEnety SHona Vi gl
Az Lijuicator of Three

Regietration e, B3Y1PE011S/ 3, 1/3023 2350041

Aul-orlilian Far Assignimenl 30t Jue 2025

ke 0%
Placa: Mumbal

Furdchsllsd information of a-tander, pleasa visit www.mahatenders.gowin. DGM, MEDA,
al

Sector Weliare

h vavaimal

Amravati resar igl P

T
em 1

Tk

LA L ald bt Ll LA e ) M L

1" 1 14

16

Divisisnal cml Man;

[DGM
20

17 18 18

LI
Bidders h I 2 et} ;
ame of Bamower, Dt ot Ditrel | Detisof mortgeged assnt
folond Aensnt of Busa () oo k) LLL L
Weishessisrari Acmnind Bngh | B 17,71851% 65 00 010 | 12012004 | 04102084 | Propery Stamed a1 Fian Mo 1a,
{Erowrt 2024 e Srventzen Lee {Physical] | 3ed Fla osrmant,
i i et Sk v Plat & 048 80, Shiveji Nagor
r;g‘,‘:“:i"';‘% Huncred Exity Dne eniyf pus :‘:""“'"_':l“:"“‘
S Nagar S D | Neagar llmi...mm
B Stivat Cop Cerzen | SthO" charges ot
: Naka, Muehd. 122011, wherethey w
food gl bevers
Tribal Development (TO)| | Dats: 05102024 Rt oM linc arronged on
Piaca | Nashik A0H] Bark Lk Bk

BMusestbound Air India Ex-
press flight were 2afely evac.
vEted Atter smo ke was detaiterd
Lefore the plane was aboul o
ke off arvand lk3lanon Fri-

Arcording toan airlineoffi-
cial, all 142 passengers were
salely smifted to the ferminal,

ght to accommotate the af-
fectad. However, due toasched-
B TN WAy closiee from pm
A, e alternative Night
conld endy depari at410pm.
“An investigation will be
eonducted todatermineths ox-
act canse of the incident. We
mgret  the  incomvenience

against Ola on sexual
harassment complaint

Tirtzs News Nevwars

ez ore notomployed by the
ride- ]uul,ngmm]'am

mporar
redief for ride-hailing com-
peiny O, 8 Karnntaka
court  divisien  Len
stayed un Friday o single-
bench order that had di
rected thpcompany topoy n
of Rs 5.5 lakh, in-
ching lagal expensas, tna
wolstl who had 0l a
complaint wkler the Sex
uel Harassmen: of Wamen
at Workploce (Provention,
Prohibition and Redressal)
A i, (PaSH), slleging

plaint alter one of its driv-
«ers sexually harassed hern
O Bopt 30, 2024, the sin-
gle hench had alzo ruled
thae a dr'mﬂr of the frans-

H1H, uhl'r. a woman rider
complained SNe was sex:
i asged by e drly
erduring berrideonan Ola
cab from Yelnhanka ta JT
Nogar. Shesoid she notized
the driver watching a por-
noaraphie viden elip and
st bating.
The vac
bench,
o6 § B Krighna Knmaora
M G Uma, issned the stia
arder after senior advoesie
Dby Clnvapgi, appea
ing for M/s ANI Technolo
gics Pyt Lid, the company
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KARNATAKA INDUSTRIAL AREAS DEVELOPMENT EOARD
I of

# 43, East Wing, 4 & 5" Floor, Khanija Bhavan, Race Gourse Road,
Beongaluru = 560 001, Phone No. 000-22203383. Websile: www. kiadb.in

Ne. IADBENGG/ETHD-EP-26/1002/2024-25

SHORT TERM NOTICE INVITING TENDER

({Through GOK Karnataka Public Procurament Portal Only)

Item rate Tender under two cover bid system is invited for the work mentioned
below as per the Kamalaka TI'aHSDBI’EﬂW in Public Procuremeant Act 1989 and

Rules 2000 through

Date: 04.10.2024

valid Class-ll [Civil) issued from KPWD G
adequate financial resources & sufficlent pas! experiznce for the following work of
Jungle Clearanca, Desilting of Drains, Pothole Filling, Restoration of Road

rent from eligible C
of K etk

hnldmg

10 1 1

5

Cutting and Reconstruciion of Da"naged Compound Wall in Tarinal, Belur, | =
Lakkarm i, Rayapur, G i ial Areas & Kelageri Housing
Area In Dharwad District. —ad
Thelast date and time of receiptof lender (s 19.10.2024 upto 04:30 pm. :
Applicants May Download Bidding Documents from the E-Procurement Fortal | -
https:iikppp karnataka.gov.in sdi o
DIPRICP/ATZI5 202428 Chief Engineer - 2 | - §
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